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Dmanp No, 23—Caprran OuTLAY ON
DEFENCE  SERVICES

*That a swn not exceeding

Rs. 1, 97,39,41,000 on Capital Ac-

count be granted to the President

- to complete the sum necessary to

defray the charges which will come

in course of payment during the

year ¢nding the 31st day of March,

1875, in respect of ‘Capital Qutlay
on Defence Services'.”

MR. DEPUTY-SPEAKER: W now
take up the Private Members’ Busi-
ness.

Mr, Banamali Babu,

15,38 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS' AND RESOLUTIONS

FoRTIETH REpORT

SHRI BANAMALI BABU (Samal-
pur): I beg to move:

“That this House do agree with
the FKortieth Report of the Coms
mittee on Private Members” Bills
and Resolutions presented to  the
House on the 24th April, 1874.”

MR. DEPUTY-SPEAKER: The
question is: -

“That this House do agree with
the Fortieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 24th April, 1974

The motion was adonted
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15.39 hrs.

HESOLULION K& POLICY IN RES-
FrCL UF PRICES AND AGRICUL-
s URAL PRUDUCTION—ecentd.

MR, DEPUTY-SPEAKER: We now
tuke up further consideéeration of the
Hesolullon moved by Shr: Madhu
Lamaye. Your hours were allotted by
the House, of which 3 hours and §
minutes have been taken; the balance
13 25 minutes. From the papers I do
oot (ind anybody was on his legs on
the last occasion. .

SHRI INDRAJIT GUPTA (Ahlpore):
Let the Minster reply.

MR. DEPUTY-SPEAKER: Mr,
Rughuramiah has siven me a hst of
othcr speakers. Mr. Vasant Sathe.

SIIRI VASANT SATHE (Akola):
Ine ume tor the debate should be
exlended, Sar.

SHRI INDRAJIT GUPTA: This is
the third day.

SHRI VASANT SATHE: But the
subject 15 very important.

While partiupating m this discus-
sion, to begin with, I want to con-
gratulate Shnn Madhu Limaye ior
having brought forward this Resolu-
tion on a wvita] subject which affects
the entire economy of our country.
The points which he has raised in
the debate and i1n his Resolution go
to the very basis of our present
crisis, The present crisis in the
country 15 mainly a crisis  of rsing
prices angd if we could do anything to
control this vicious circle of rising
spiral of prices and then rising de-
mand of wages to meet this rising
cost of living and continuous erosion
in the real wages and if we want 1o
stop this vicious rise, then the first
and foremost thing that 1s required
to be done is to bring about some
rativnale 1n this entire price struc-
ture, particularly, of the essential
commodities in the country, II I see
the spirit of the resolution of Shri
Madhu Limaye, what it does try to
emphasize and impress upon iz le
have a certain parity in the cost of
production of essential commeodities.
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He has emphasized agricultural pro-
duction ncluding tranaport charges,
taxes and profits and in (b) he has
talked about parity between prices
of industrial goods and agricultural
produce,

“Fhe most mmpoiiant thing that 1s
required to be done even in the con-
text of our parhamentary system of
Government 15 to find out whether 1t
is really impossible to have some ra-
tional pelicy right from the produc-
tion Stage to the consumer's end.

Whosoever he be, whether 1t 15 an
institution or an individual, engaged
in the entire task of production and
distiibution—can they not be brought
under a certaln amount of nationnl
discipline?

Some of my friends often feel that
there 15 a simplistic solution, as Mr.
Jyotirmoy Bosu has tried to give in
1z amendments, to nationalice every-
thing and bring 1ndustriecs unael
State conirol and that the moment
you do tl, you get the panacea for
all your problems and the problems
are all solved. But, in the context
of our country, nationalisation essen-
tially and unfortunately, comes to
mean bureaucratisation In a Com-
munist society, it is the Party machi-
nery which 1implements the Party
programmes There are no civil ser-
vdants as m our State {o which all
executive powers are entrusted, The
responsibility 18 of the Parly cadre
in one Party system. We cannot
have that type of economy or system
hecause of our parliamentary system
of democracy....

SHRI SAMAR MUKHERJEE (How-
rah), Do you wani socialism or not?

SHRI VASANT SATHE: Socialism
18 possible even wi'lout having a
one-Party system. [ will give the
example of the Swedish economy.
Uutside the Communist countries,
-thut is a country which has an ¢co-
nomy where the diffetence hriween
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the average lowest income and the
uverage highest income is hardly
about 4-5 times, They have brought
it about because their major produc-
tion organizations like BPA which
take contracts all over the world and
which is one of the richest organiza-
tions afre organizations of workery
co-operatives, Co-operatives have to
be oi those who are engaged in pro-
ductive activity. But, unfortunately,
In our couniry, many of the activities
i the name of co-operatives become
co-operative capitalism or credit so-
cleties and workers continue to re-
muin workers, employeea and eer-
vants as it were. In Sweden the
nouse-building trade is a workers’
co-operative, It you have such co-
operatives, the workers will have a
feeling ot belonging to the organiza-
tion and as masters of the means of
production evep co-operatively and
collecively. Why 18 1t not possible
even m a democratic structure to
create a ferling of belonging in the
workers” Why 1s that nol possible?
You ran have a dramatic change
overnight if i1n public sectors includ-
ing railways and others engaged in
rroductive activities hke steel, coal,
you were to tell the employees that
employees' representatives elected by
them will be op the Board of Man-
agement, right from the top to the
shop level and overnight you will
bring a change in the chimate of this
country. Can anybody have any ob-
jection to this thing. They will be
sincere in seeing that production
takes place, that targets are achieved
in production. They will also realise
what they get out of production in
terms of wage. Thus, there will be
more production all round, in every
quarter, After all, prices can be con-
trolled only if there i3 more and
more production, and more, produc-
tion of essential goods which affect
the life most. Therefore, in all these
spheres, let those who are engaged
in production have a feeling of be-
longing and let them also have a de-
cisive voice in this regard. This is
the first and foremost prereguisite for
& rational price policy in this coun-
try.

Prod. of Aggrl. (Res.)
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The landiess labour and the small
fanners mwst-have 4 veal stake in all
thesp things. 1 entirely agree with
Mr, Limmaye when he said that small
furmers must be ensured necessary
inputs like fertilisers, geeds, water at
cheaper rates, irmgation facililics,
tacilities for sinking wells, agro-in-
dustrial supplementary ‘income, etc.
You can belp the producers, the
small farmers, the landless labour im
this way. You can help them in kind.
I said the other day: Give each of
the landlesg families one buffalo, one
cow. Let them set up for a group of
50,000 population one veterinary unit,
Let those veterinary graduates be
employed for this purpose; they will
be able to see to it that animals are
properly looked after and thus you
wil] see what a lot of transforma-
tion this will make in our country-
side, It will bring about a transfor-
mation among the whole section of
our landless labour. You will be able
to get more milk instead of importing
more and more milk powder from ab-
road. Therefore, it is my respectful
submission that our whole approach
has to be reoriented in such a way
that we encourage production more
and more.

And then comes the question of dis-
tribution. Here there are wvarious
questions that arise. How do you
bring about a rationale in all these
matters? Give the maximum produoc-

ches the farmer, he gets only Rs. 200;
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cannot accommodate the growing
millions of our young men in cities
like Calcutta or Bombay only. You
have got to give them employment
in the rural areas. You have to take
care of thig problem of production
plus employment. If that is done,
then the next thing is distribution.
There 15 some theory that all distri-
bution must be taken over under
what 18 known as the pubbc distri-
bution system.

What is the public distribution sys-
tem? It means fair price shops and
the organisations Iike the F.C.L etc,
These fair price shops are the jnost
unfair price units because the shup
is given to a person who has never
done the trade and who is some re-
lation of someone and his main
source of income 1s from the gunny
bags and the bogus cards on which he
gives the sugar which he sells 1n the
black market. What all he gets on
those cards he passes that on to the
black market. Twg parallel markets
operate side by side in this country—
ong is the market that you create in
the name of fair price shops and the
other is the open market, Whatever
sugar that you get from the fair price
shops goes in the black market—at
least a substantial part of it goes i
the black market. For Heaven's sake
do not do this, Can you really re-
place the traditional retajlers? Have
you ever seen an ordinary retailer
becoming a multimilionaare? Why
do you think all the retalers in this
country who have gone deep into the
villages of this country are all
honest people? All the reteilers
not dishonest. My friend may
with me. But, you will have to
with them. And if you think &
everyone in this country is dishonest
and if you begin with dizhonesty and
if you want to substitute honest men
in their places and create a new in-
stitution, I think that it will be a
wrong approach. You must judge the
people by results. You must create
conditions in which you make the
people honest or dishonest, No indi-
vidual is completely honest and no

¢
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individual is completely dishonest. He
is a mixture of both, It is the cir-
cumstances that make them dishonest.
You create the conditions Zfor the
hanesty to come up or you creete the
conditions in which a man becomas
dishonest.

Therefore, I say that we have to
ereate conditions in this country so
that honesty will prevail everywhere.
I can give you an example of Swe-
dish economy or even Swiss economy
for this purpose. Why cannot you
have a Board under the Ministry of
Planning or Economy or whatever
name you may like to call it and, in
this Board, why cannot you have re-
presentatives of producers of all com-
modities, traders and consumers in-
cluding, as I said, the workers. See
that all these people are 1epresented
on the Board. And annually you see
that the Board fixes the prices of all
goods from the producers' to the dis-
tributors' end. If the wholesalers or
the traders ' want some margin, let
them have 1-1/2 per cent to 2 per
cent or 3 per cent as their margin
They will have to sell at the fixed
price. This Board consisting of the
representatives would fix the prices
of the commodities ang it will be
their duty to see that price st.ucture
1s maintained. Our job is only to sce
that it is implemented. As I said
the other day, you can have even
Panchayats or the local people
Nyaya Panchayats consisting of uni-
versity boys, women workers etc. ete.
Their aim sheuld be like that of a
Vigilance Committee with a magis-
trate on it. If any default 15 commit-
ted by any retailer or a wholesaler
efther in the quality of goods or in
price, he should be summarily tried
and that panchayat samiti should be
given the power to punish him for a

period ranging from five to ten years'.

imprisonrment. Your job to the so-
ciety should be to see that no man is
corrupt. The people will also feel
that they have now the responsibility
to work as a vigtlant body. Then,
Sir, natiral channels are not dis-
turbed. They get their  reasonsble

APRIL 28, 1074
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worked ogut and simultaneously if a
pattern is evolved in which

then, 1 believe, our entire price struc-
ture can be maintained in spite of the
shortages and production will go up
by leaps and bounds with the enthu-
siasm of the people all round, You
have to change the climate. This ia
not a party subject.

and whatever is right for the country
let us try to do it together.
beg of the Government and all my
colleagues to give serious thought to
this subject and try to evolve &
policy which will help not only pro-
duction but also regulate prices. It
can be done. There is nothing im-
possible. Let us not go with the feel-
ing that certaln sections of the gociety
are corrupt. Judge people by the
results. Evolve a system in which
they can be good. If they are Lad
then come with a heavy hand and
punish the defaulters.

Unfortunately, in this country the
entire task of implementation is en-
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for varieus felds and tell them Lere
is an administration; please head this
administration and select your man
from top to bottom, I am only in-
terested in results. If you succeed
you stay; if you de not succeed we
This is what must

nate that we have given so much
power to our buresueracy that s sort
of vested interest has developed.
Whe does not want power whether
competent or not? They think that if
they can stay in Delhi and go from
one Ministry to another ang continue
for more than 20 years by scheming
and circulating bhere, they would be
quite happy

16.60 hrs.

MR. CHAIRMAN: He cen be in
circulation here only for five years

SHRI VASANT SATHE' We as poli-
ticlans can be here only for five
years; five years is the maximum
Unless the people returmr us agaln,
we run the risk of being rejected by
the peoffle But these bureaucrats
are fortunate people who are protec
ted by article 311 and, therefare, they
ean continue without belug disturb-
ed; even if they fam] in one Ministry
they can go to another Ministry and
if they fail in the other Ministry also

7
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most fortunate people. So, who is
ranning thds commtry? It 8 not the
Mindster; it is in fact this privileged
class, thewe benoured, God's
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too hot for you that you will be
eased out’. This was what happened
in the wheat take-over, if you want
the latest example. When I took ot
our great worthy leader, the Plan-
ning Minister, I really feel sorry, He
had piloted from Ahmedabad to
Bidhatinagar the wheat take-over
policy as the right socialst policy on
which we should launch and that
would create a new climate in the
country. We supported him and
everyone supported him.

SHRI MADHU LIMAYE (Banka):

price poliey, what we called elasticity
in appreach or flexibility. We are
very good at words And what was
this flexibility and elasticity? We sald
that we wanted to get only 8 million
tonnes which was less than one-third
of the total produce, namely 30 mil.
lion toomes of wheat, and we wanted
to get those 8 million tonnes at Rs. 78
or B0 per quintal, Everyone incind.
ing the Planning Commission said
that the price should be increased. but
the Agriculture Ministry turned it
down and said that that would be in-
flationary, and they feit that they
could get 8 million" tonnes at the »rice
of Rs 76 or Rs, B0 per quintal. And
what was the result?

When the production was 26 million
tonnes, and wholesale trade Bad not
been taken over, 132 milllen tonnes
eame to the market through the
wholessle trades and other channmels,
and Government got 5.2 million ton-
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13 million tonnes, through the Food
Corporation

:
i
g

1y, what ? Government sad
that they would get 8,1 million tonnes

‘I am not going to give an lota’. And
they sold it at Rs. 140. You did not
get 1t. Thank God you got 42 mil-
hon tonnes to save the starving peo-
ple of Maharashtra in the drought,

So the target was not achieved. This
was caused not by the bureaucrat.
Again do not blame the bureaucrats. I
have given examples, I know Collec-
tors, Commissioners ang 8DOs who
were willing to procure, but the pali-
tical will was lacking. Big landlords
said ‘We will not give you'. You
were not wiling to touch them. Even
for less than ons third, you were not
wiling to touch them. That is
where we failed. Who became the
scapegoat, the martyr? The Planning
Minister, He was the gymbol of the
faflure of the wheat policy, and there-
fore reverse it. What is the reversal?

APRIL 88, 104
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SHRI MADHU LIMAYE: Your
speech is lke an obituaty,

SHRI VABANT BATHE: Fer what?

SHRI MADHU LIMAYE: For the
wheat policy,

SHRI VASANT BATHE: The rever-
sal is worse, Decause again i is a
compromise with the wholesale tra-
ders. What are you telling them?
4T WU ASY WA 50 per cent to
you and 50 per cent %0 me, You
purchese it at Rs. 135 or whilBver it
1s and give me 50 per cent at Rs. 105,
Then to make up that loss which he
suffers, he will add that Rs, 30 to

“ the Rs. 135 at which he has purchased.

It wall be Rs. 165. Then he will sell
it at Rs. 200. This 18 the compromise
we have arrived at!

I really want to know, because we
are discussing price parity. whether
you are sure that under this new
policy wheat will sell in the open
market at anythung less than Rs. 200.

- What 1s the achievement in the re-

sult? In fair price shops, it has
gone up by Rs, 40. So the vulnerable
sections are already crying hearse and
suffering.

ot wwelt ATk (TEAYT) : A
F war A% ¢ vafag |

SHRI VASANT SATHE: I am rais-
ng this debate on a national izssue and
not a party issus. Therefare, do not
degrade it, do not debase it, -
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tor?! Why cannet we produce m
cloth giving more employment to the
common man? Why cannot this policy
be adopted? Why must you produce
fine and superfine for hardly 1.7 per
ceng. of our population? And then
umport Rs. 50 crores worth of cotton
this year from outside? Why must you
de thus?

Theretore, 1 would beg of the Plan-
ning Mimster to consider thus. He
18 heing required m the new context
to revise not the content but the
pafttern, I believe—probably not that,
1 do not know. But he has to revise
something, 1o thus revision, wil he
take ihis perspective and please stop
this downward trend? Please stop
thig sliding down the precipice. It

*18 time that that was done. Other-
wise, I think we are really on the
brink of a voloano in this country
apd the thing that will be in danger
18 not only democracy but even the
integrity of this country, because the
first casuatly in any crisis, upheaval,
will be the unity of thig country.

Therefore, let us not take the situa-

together, we can solve the problem.

I thak you very much for giving
™o this eppartuaity,

MR, CHAIRMAN: Rexsrding the
time pabitich about this resdlution,
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four hours were allotted, and we bave
already spent over three hours and a
half, What iy the pleasure of the
Houge?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): As it now stands, this
should go on #ill 435, but that is not
enough. We have a number of
speakers on our side. I suggest ihat
after 4.35 we extend the time by two
hours,

MR CHAIRMAN: Is it the pleasure
of the House?—Yes, Time is extend-
ed,
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TRy vl ety fwlik
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[t wawne e wah]

W FTAR W7 QW FAT ) 1965
TERY STTET W 9T 1966 AT
1870 I WrC O ¥ EY dww o ¥
A wdw §, ¥ 21 w07 96 Arw wWR
€1 7 ¥ dwz wifrer § Rwr g dx
Fdd o ey wen &) woy
¥ % e g3 s Wy ¥ qerR e
TR &Y 77 TR WAL FaTT O XA
g wrgr fe Ry Rafdy frv @Y g,
Mereww wy-cdved § A AT DR &
wrx I wgr orare § s soeRer v g vy
SranTee qve e ereaale ) g Eer
W gerdt zx ot & 1 Aol w oAy &
@Y godwo ¥ S e
&, o o o Pret s wrdrerr = @
ST GOHTT T airk & $1f W iy
WAt &, &Y v W w1 19w T WOy
0 | wTC g F W€ sqrardy wqr
21 WY 96 W T W1 YT FSTYAT |
fregdifirgesr, @w am, A9z, w9
¥ Z gifwe aeft gz ww ¥ e
|e g, Y W /Y wrp F wegfy ?
T¢Y w1 wwdY § | goere £ fro S
T} 13 et 3 g Ay § e 7
3w 1 | ¥ W A WY KA WPy
oo Y, I WY A & Ao wAe
gt § | fie off Frad A A anr )
whifeaaar 9 aqg & waw g
wftfesaar 3aw it & W ¢ ww
wraet Y g v §,  wrAr e
wrar I sy oy § Wi s ot g
¥ ot gz oy o7 g% fear daedt g
fred @t wg W fr fr g §
Wt o o Y wegw wd A v
) og W Afe § vl O drar g,

fromar § A e wF g7 @A
A Wl Y wgrUE GORTT AT T
¥ fowgw wrt § 1ot ol W
ot et o SR qiw, ¥ aiw
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WA ¥ I et § arfe wr wedy oy
g fr fre afcfenfs % & oo
T & oqF W xatwg ¥
wEr Wk g dn ? ag W
a difr & *1 g0 araw § 9 o
o7 W § ) WIS gt o Wy &, 9
wr aq g ) 4 ok 2wy war § e
T frde X a1d § W g At

urg qadt qrm w5

Let there be no political adulteration
here. Let there be a firm policy.

o wfee wed & fexe
N e w9, @ g W
§ fo geat eferca w1 7g N
qoA graqrw gifvdr wodt §, €W
Frgag ity oy & o wifgy |
vuiag oF fafraa Aife wie frates
afex 1w W T W g e
T o< Wy g SRR Wy
ST g ¥ Terrogiver vrw s
fr aYargeY ®Y wvq arere o 1 gw #
WY+ 4127 TET A FrA0 § AN §O
wret ¥ ferg ST ST wrer SaTAT AT
At B e v W gfe §
wT FwT ®w N wR e #
T WY e e e ¥ wyg g
1y AY e W awdd,
a1 Ay wY g fY oy
1954 %, AR ar §, WX AT
ot fir e smew Y wifigg Wit @
ARY a4 ok wifgg | WAy

WIC 32 9 & AN wr oy W
qT W 140 W A o ff B
W 1954 awany 32 wk YA
wT T A, O v won oW @
fe wowre w0 ofic fram ») w8
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# ¥ Tgh fear Wy 1 W AN NTEE
105 9 § 1 gvy fyod arc 100
w *r wT A qt g8 S off e
o are At gTgEw WET wEA g §
W e gesiew feardt &) Ry a1
tafg og N gary & fr ford
oe o1 o1 §iftriw §, AN ww
e @® 9 ggew Ofe
forg wror at 9 W A o AW
Az ¥ TTH qgadzararqrg, at
Qelt feafer St wrre 105 ¥ aw ¥
forr war vt wrfigg o1, 3w @ag
e, Y ¥ 1 wAr A
¥T  wWifgq @1, IH WATAg
foarafl W @wg ¥ Wz ww 7g
v &1 Arere aFAw gy freear
t s fawr wvn @ o W
g3 NqIr ¥ I® AT AT IA
B g AR AP, FE@r wE &

T 37 Wi vA @ A aaw
% ag wrwmr )

W W {1 qer war &, @wref
A, Y gl wart dwas W Ty
¥ s o o Srewery v wg, a7 @
o Y w24t feg fgerTr ¥ oy
fifr ¥ gfrrr & ak—aferdt # oo
w2 et w0 fiw grord weeriew wREY
TR ¥ W oo} R g,
W AN 9’ 1969-70 F WY
4w T dar €0 § o whwel wr
ek & farg dare ot f wiife o
& wgx v dAry o7 P E, R
QR $58Y WgE W qedr ) e
XX YudveT Sy fawr v fead
Y et § et femr€ At ot 4
T ot w7 af g g WX @ w R

Wowd sww wrg Ay ? W
824 L8132,
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44 9T WA §, YRy wg oART
o Wiy 3T Tgm A ¥ fag
TR Qg T r gw 65 TedvE wad
g ¥ AY §, w9 70 TR WX @9
# & & wte 30 oxdre ¥ fag QT g
o R g if

& gox 92w ¥ Ay & fawfed
¥ A QEUAT | oA T AT AN T
frgrrear W ¥ f5 w8 AICYET
#ezidi wt ¥ga qreT e | IR
faar 1 5 33 vOF WA wreT & |
¥t wyy fw f qg v W mr e
et & g

it & fgwtan wac qv | WAl
wEYET, agt T WA £1 45 wfaaa
T W A e W war wor
R g w gfe § a1 16 WW
v fer av ) o« s g1 f qarer
A& Orar 1 g N wfgafes §, w|
Ay Fafiaag g 70T
wre fx Srew Krewwa 3 , ag fogi-
T e ¥ fur wat 1 |
AN ¥ OF grar O sl § /I
30 TWEE oY QM §, ICAT G
¥ AT 8 | g FG & AQAfwR
& g amw { g s
When 70 per cent of the total produc-
tion i3 controlled and  distributed
through the Government fair price
enough only for one
rest of the 30 per cent

e § g8 WAt | aEnm av
7g rureR Tt §, gAY <eT QW W
AT | (V)
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e & W # ff gw ae
grarw I8 ot | ewrafe o, & fise
AT WTEATE | W K gy W W
ot <oft wgwre Fead wge @, IR
oY w1 I & wry gRegEe faar q
fs f@Y wMT ®wT AT, SAX W@
¥ wif% 9w a7 §9F X AR A
€ aTT =TI qEAT 47 | /AW A
fis 1 WX 16 ¥ wqrm §T wfgy
T ¥ 9% fea wY oW @ fgew &
3 7 g foawar afgg 1 ww s
o # O g¥ T 4.60 WA
wfa fod) 91X 4. 30 w9y sfa feel)
e Qe Ay sisamd ™=
w ¥ 25 Wy wfw wWew faw
wifgg o g3 av e 8 WY Wi

ININW R I W o
A w1 AT W WA g ww few
ferrar 1 wwaw ¥ der v oayg
ferd ot 3 wgr § s qdteewe
TR /X GEfgre gewwe,
amr & @ 7 I weae § a6
1 NG X @ EEET Qar
F5 ad ®7 g g § At ¥ @ wen
T Y, WAAFIHIFATE A wwd
frwar ot & awesfa wr T wgar
R w fwr e g A v
®T 0 TGATR, A 4gA Y T weaw
Wi agt o § 5 arerir @ ompdee
RTD 16 TE Y, Seerew Hfv-
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waii orf ®) fie g dorwon {1 o
wr W oF fafiwg  Aifr w1 e
ot wad oW e W & fgr
Y AT T €AY, 97 T% Hwat w
Tfg # wr gferw &

qfers e ¥ gardt A Saw
RARCEE R CE R R iR R
TFA & g WITHT FTT F W@ QT
qg 9 T% A Qv aw gw g &
gmY @ W T ¥ af i O
awd § | dfies aror frar s ) g
g aX frdt wr Wi
T AT § ) WX T WO T rer
foar, ®rger TR g ooar A W
fearr A wraw gy wrar ) g v faaor
WY W9 gy ¥ frar 3 g gy
AT RITF T W A9 § W wiwwgw
& Afe w1 1 AF w7 wlgager W w
wfgugn WX a7 wAAgw W g
wger § 1 7g N feafar dar g€ wg oroat
adfr w8 w7 gt § P oY wraa @ o)
v forrar ageager § A f wp-
wras |t AgAYT § | xRN, -
fewmr wife @aT ey ov 9g W
g g & ) oo Wy off § g
w1 ¥ & TR F @7 AT N WA
wary fr ga U@ & | ot groal
gré oy FATH Qo ¥ genre
g o Y sg @1 s g feardidEe
¥ s QAT i T oo ¥ v
WY orng Y 7€ 7 2wa =rer oY e
gy @At 1 & wre § ag oA wegar
g fo oy yw fewr w &
feg fearelz & wrp fear & @ wror
& ars wrar o1 | 8 fear ot e
gt o Arekz qacenly §  wrd ol
o’ § &t strret vl el § | o gy
feqr v fF % sy o= §,
wa WO ATET o dwdy ww f @
wred @ w12 # Aff vt §, ww ¥
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vt § o s wT wre WRE Wk 3T
¥ o oft gt 2 wodt wht §
& ITF g F gve vt Y oy fear
xrer & 1 ¥ I WY GO WY v
e ¥ aff ¥ wifgg | Pawew gAY
W WX AGX wIX WY war § 1 A
i § Pe wry areafawar o ogardy
wfgRae gute ¥ T 9T w7
o oY wrw Y O ) {7 A
¥ fr woitfar wfegar dit frerd
¥t gfaferar, 1 & wroo ¥ &
R amy ag frafy v g€ &
WA 3% w7 Ay wfrwr orex
T | gz WY Py ot 7 garr frg
o ¥ A g w1 & wwedy wom
Wi g gftr ¥ wud gT aTe 39
w10 JIT A & qF w797 AT )

ot wefeg srew atd ¥ (e
q) : Y dwer Frad of ¥ var @
AR wraar w1 § qf w7 ¥ gwdw
wr g 1 & wawar g B o il
fafrww W@ & oI @
8, fow a<x & FvrrrCyr I W A2
wear Al § 9 TR T W FY et
& fyere wor o 1 et
qery TAT AT & wedt A
¥ Ty war § WX X o frar wed
wx & gawar § 5 g worifes
T ¥ I I g A afe @
Rar 7 ferr W W T
frar wY sty Pear o ¥w A wfes
feafe wr v 3w o ¥ wwar A
] T ot ¥ gnerr § SweT e
aff = qrdd )

froaft ark ¥ wiw @ wife< aw 26 o
CRR M R EORTIDTEN
wer a0t ¥ gedarw o i § 1 oy
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& & o Y wrgar ¢ 1 ¥@¥ v wrow
fravd § 1 foftsrz srpifan o wrow
& arr & 1 grdwrd e A ¥
T3y Fwrow § ewd § 1 Afer vy
feafr ¥ gn wiw 74% 1 Pre e @y
wifes feafr o oY § Sowt gn £
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F ¥ ST AT TR de Tl
t | 3@ e frdo W # g
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Tedr § 9 avw , fawY, arY, sreaT
v, T AFRL A A Iy
 dftge feaat &Y Y 73 qwme
£ & TS FOF 1 FTTRATA o FETieA
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I A IR @ WY g
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oy Susr areae T8 fasmar oY oF
guw fegfe dar it | og wiw ot
W #F gEEeT & fao wset Al
it | vugew o feqfr xoet awg
¥R HH wEY ) zw awed
¥ % wOSt AE ¥ @A @ < fEn
g wR , T ¥ FTC P WY
T Wi, &% 0% ¥ amdw A
AR WX N *W g & DE
¢ I aimal W g A W@ A
M rgagigiaR
§ w23 9w wigd ) @@d gT oTW
¥ gt fag o ¥ @ o o d
W@y R Fomgdat aw
gt padviswge fimd
ot e A T e R aie
W q¥Ny | ag gl wies feaeat
wiaw Y dm i e
Wl &Y o el o e wfml
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[ wiv®  wncraw ard)
fewnar wRomwm 9w § fo
Forer oy & sl wr o &, Fow
Q@Y wET dw w9 @ Y Iuw Ay
], JEX a6 qaT wear § fr ag @@
x2 yefrarrolt &, T af sffwrrard
Wi &, Ty qawe avwat & freft g€
¢ W wifas feafir Y some wff Y
T W § 1 g Qe e T a
o & dw § dvw dr o & e
g fe wrowre W Frfrr o @@ & woe
T & FIT WYAT WIHTT HHH TN
@I | TR W SR WY
e W w o R & wa
AW A ] FRE FET @,
fedzr+ew wr %W 1 WY W™
duer ffirdefesr o § o ®R
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@ wwr §, S faor 9 v T @
aFaT g

oo, 14 539, 1974 ¥ oW
Bciee ¥ o aee Freeht & fir 16 e
w7 X Ay FTer sy o
el & Gav forar o) ag sRfesy &
wf ER e RW ¥ ey o ¢ g
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fex fawmr & <wif A over agE dar
& ok ar T firet & amge frwrery
& wx f5T 77 wyer nfrw & foar
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[sirc swwaz wrver g aw § dfwramr
gt wfwerd v ofrefrdi ¥ firer we
ol firror wey w wow v
¢ forr & g ¥ wreer wiier & & s
wrgy v st @ 8
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& ofrefr i el Byt ¥ at ¥
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e 7Y firar s )
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a Fg g, O 4 gfe ¥ & feaw
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fufiewer fok wiil fs 3 a® # oo ®r
aft a0% ¥ Far g%, s o o
FqreA A3 §F, GTL AW ot oY Lav
f,Niwn ¥ fafe e o
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gk &, = fag it W Frafs o &
g TIT g wA R )
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WY W 12-25 WY AN 11,25
Y ag feur | ¥fewr 5 wiw ¥ a0
R Wy et a1 Ik
g Wt framl & o ot gok fear §,
I 54 wA® AT oy Wy vl 93
oy amgm g fafaw wgl o
fufew wrr § 1 gz ot g€ &

TR Am ¥ 43 wrw o Ol W
Ty @ ar § i wile et
¥ foid ¥ yarfiow gk 3w & ol
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wT wEAeET 37, sWw A afer
gk Ferer-sries wTer 40 wrer o el
¥ forfram sl e
Fwg g fe Ma-mfess e
fierk ¥ R E—2s TRz T R §)

W fag ag wws § e SR &
¥ ow fafee Afr aark an )
gowre i ¥ fiyerTor 8 aod gerfase
¥ & weow wagm fraor sl
il | el frernfors St gz 7 &
wy oG O W e, 99§
T, WX AERETE
e 5@ el g sy
m@cﬁoﬂﬁoﬁﬁm&q'

Y forar o, o o TR Wit oY et
Tt Wiy, wy & I o @ ek
gud wrf ofads 7 @ ad=mw

& fodndt oifedl & oo forel¥ &
g wigat § 6 wiw 3w oF wfes
woe dqweogrd ) fow g W
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. % WY g O TR Y e §T
o sy Qur o, frg Y o & W
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wTIEE At wqfivr v fqar w1 oy
W offafrdar ), 59 % oo ww
frer w7 frare T o nF fafea
#ifs ax &%, arls o ofgs gwe
W 9T §¥ Wi 9T BET gwv g,
T 99 W A § WY qer 8
a® T fae-om w s R R W
T & W AR TR

Wi e N e
FX gOEE R ¥ AT F O -
gifefers & st 38+ wwd faa
s et &1 ¥ wy fornd g
ae v g 5 SR o dwew Wy AT
T 95 F W AgEAQ fAww 9
frae s wr T far 3 W
3 Y W ofew §, Y g wifge B
B9 @9 W 68 § IR, ne-nfutaw
WY TorAfT ®Y e ST, o 96l 93
Tui &% 1 7 wer § v oy W
A agi wT § WROwW a1 ol g
3 WA s T R A
R, afer @ 1 71few § 7 IR o
qifeal & wfafafeat & faerefafaay
F, e & o wrodt wrar & w1 Y
R ay e A
PROF. MADHU DANDAVATE
(Rajapur): I rise to extend my whole-
hearted support to the Resolution that
had been moved by my colleague
Shr1 Madhu Limaye. The merit of
the Resclution is that it lays down
very clearly certain concrete processes
and the Resolution does not adopt any
doctrinaire approach so far as metho-
dology and the instruments are con-
cerned. Even the merit of the pro-
cess would be lost by adopting a GQoc-
trinaire attitude about the  instru-
ments and the machinery and agen-
cies hui this Resolution does not adopt
that doctrinaire attitude, It only lays
emphasis on some of the immediate
objectives that have io be achieved
s0 ag to stabilise the economy of the

country and see that the wilnerable
gections of the population are protect-

o wan & feg qEmel O W ed. ' .
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[Prof, Madhu Dandavate]

1t we jusi cursorily go through the
facts and figures regarding the pro-
duction and also the consumption
pattern in the country, we will Tealise
as to how important are the steps
which are suggested by Shn Madhu
Limaye., Even the official figures
given by the Government indicate that
in 1968-69 the production in millions
of tonnes wag 94. In 1969-70 the
same was 99.5; in 1970-71 it was 108.4;
in 1971-72 it was 105,0 and in 1872-73
1t was 9.5—All in Millions of tonnes.
If you take up the position in the
Five-year, Plans, the figures of in-
crease in production are as follows,
In the first five year plan the increase
was 22 per cent. In the second five
year plan the increase 22 per cent.
In the third five year plan the in-
crease was minus 7 per cent. In the
fourth Plan it was 5 per cent, These
production patterns that are provided
by the figures of the Government it
self indicate that on the production
front the position is extremely seri-
ous, One of the chief merit of the
resolution moved by 8hri Madhu
Limaye is that it abhors adhocism and
is also rejects the solution that tries
to make a peacemeal approach to the
various proplems. He has trled to
take a comprehensive view and an
integrated view so far as the produc-
tion, prices, procurement and all other
related matters are concerned, There-
fore, if that integrated approach is ac-
cepted then in that case the economy
of the country can be improved to a
very great extent. It is quite in-
teresting to find out as to what are
the consumption patterns and to What
extent the procurement and the price
policy of the Government have been
able to increase the consumption pat.
tern in the country and to protect the
lives of the vulnerable sections of the
population.

The statistics that are given by the
Government indicate that in the year
1072-73 we find that the average con-
sumption pattern as far as the adults
were concerned was extremely low,
and that is even below the nutrition
norm. ¥For instan_ce we find that in
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the 1072 figures the per capifa con-
sumption of ‘cereals was 14.76 ounces
per day. This the average in
which the adults are concernsd,

ren are also concerned. Actually this
is not the per capitz consumption for
the adults. If you take the per capita
consumption it is 14.76 ounces If
by proper consumption we try io take
the equivalent per capita consumption
for the adults that will work out at
17.50 ounces per adult. This i3 far
below the minimum nutrition norm
that is worked out at 21.16 ounces
per adult. This has been calculated
on the assumption that the rations
that are provided for the Army and
the Navy are supposed to be the
rations which represent the minimum
necessary norms.

In terms of consumption, even this
particular norm is not regarded as
a proper nutrition norm. Even if they
accept the rations that are given to
the army and navy as the adult
nutrition norm, it is 21.16 ounces. We
find that as far as the consumption
of adult is concerned it is 1750
ounces.

MR. CHAIRMAN: Is sweet potato
also included? .

PROP. MADHU DANDAVATE: I
said earlier that these fAgures
related to the cereals. On the
of these figures, if we take.the 1
population firure and also the
production, we find that the
availability of production” wag 810
millipn tonnes, According to ithe
norm just now mentioned. the nutrl-
tional needs would be 98.55 million
tonnes. If we just try to calculate
the gap, that gap is an enormous
gap—it is 16.65 million tonnes. It
comes to 30.3 per cent of the tofal
domestic prioduction for that pertl-
rular year,

gap between the nutritionil-needs snd
the actusl production that is svailshls,
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we can well imagine how difficult the
problem will be that we will be fac-
ing.

Therefore, in this context. we must
have a sound policy regarding pro-
curement, regarding incentives to be
given to the peasants and regarding
policy for stabilisation of prices. 1If,
even, an integrated approach is taken,
probably, the problem can be solved
to a very great extent. For instance,
in the Jast experiment of takeover, we
were not able to protect the vulnera-
ble sections of the population because
of the inbuilt mistake that was com-
mitted or inbuilt lacuna that were
left in the experiment of the takeover
of the wholesale trade in wheat. There
is no demarcation line drawn between
the marketable and marketed surplus.
We gave licences to the retailers. And
we asked them to carry on the trade
in that type of alliance between the
urban life and the rural Life in the
villages. That type of new life into
the marketing system cannot play the
mischief. As a result of these three
factors, the antire experiment of take-
over of the wholesale frace 1n wheat
was a miserable failure. { am not one
of those who feel that this experi-
ment had led to all sorts of failures
We tried to throw the baby with the
tub, If there were certain vacuum
n the experiment, that ought to have
been filled up. But, rightly or wrong.
ly, the Government had decided to
I would like to
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it 15 a tragedy that immediately
atter the announcement of the new
experiment of the reversal of the
wholesale trade in foodgrains, we
found that the issue price .on wheat
went up by 388 per cent. 1t was
indicated to me that it would be 40
per cent. While replymng, the other
day, the Mimster of Agriculture sad
that there had been an increase of
38.8 per cent and when the 13sue price
uf wheat goes up, cloth price also goes
up. They will eat jnto the siandard
of lving of the common people and
s0, the vulnerable sections will not
be protecled. There would be further
dwindung in the lving standards of
the common people and, thereiore, the
approach to an integraled price policy
will be extremely necessary. We must
ensure that under no conditjons and
under no circumstances, the price of
an essenlial commodity will be gliow-
ed to exceed 1 1/2 tames the cost of
production including the transport
charges. Even when the gld experi-
ment of take-over was tned, if instead
of offering a price 10 the kisans of
the order of Rs. 76 per quuntal, a better
and more reasonable price had been
offered, probably the public distribu-
tion system could have been buli up-

to the lkisans, and, therefore, those
incentives were not available,

‘Ihmerhot&hrim_umma_yds

resolution is that the various thing
that he has listed down in this resolu-
tion will offer the best possible incen-
tives to the kisans and the peasants to
see that the production is Improved,
in terms of facilities for agriculture,
in ferms of electricity charges, In
terms of the other facilities which are
to be made available to them, in terms
of facililes for fertilisers and so on;
if these things are given to tham, the
kisans will benefit a lot, and in terms
of the reasonable price that will be
offered to them, there will be ap incen~

;
;
g
|
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{Prof, Madhu Dandavate]

of toodgrains for the public distribu-
tion systein, and to that extent the
public distribution will be also streng-
thened as a result of it. This is the
merit of the integrated price policy
that Shri Madhu Limaye's resolution
has actually suggested.

SHRI B. V. NAIK (Kanara): Who
wil) foot the subsidy bill?

PROF. MADHU DANDAVATE:
When | had raised the quesiion in the
mormng that in order to bring down
the 1ssue prices ot wheat, Government
should increase the food submdy irom
the Centre, the answer given by ihe
hon. Minister was that if we tried to
subsidise from the Centre, probably
the inflationary pressure on tbe econo-
my will grow and the deficit tinancing
also would grow and to that extent we
would probably be driven into the
vicious vortex of further inflation and
the problem will not be solved there-

. by but become more complicated.

But when we are that
increased Central food subsidy should
be given 1o bring down the izsue
prices, we would like to point out that
there are various measures by which
without resorting to the path of deflcit
financing, it should be possible for us
to see that the subsidy |s made avail-
able. For instance, many of us have
been consistently demanding that 1f
a firm step at unearthing black money
is taken up, probably a large quantum
of the black money can be unearthed
and that can be utiised to give better
subsidies from the Cenire so that fhe
issue price of wheat can be brought
down,

I can also suggest another concrete
measure. In our couniry there are
about 400 varieties of cloth being
manufactured. Our developing econo-
my cannot afford the luxury of having
4000 categories or varieties of cloth
in the country. Since there is such
a diversification of the production
pattern, if Government could ban
certaln categories and certain types af
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cloth production and, insist thag ouly
cerlain categories of cloth should be
produced in thus country, and if the
enuire expenditure on production is
diverted along a particular chanvel, in
that case it would be poasible for us
to see that the production of clath
required by the common people can be
increased, and the cost of production
can also be decreased thereby and to
that extent the prices of controlled
cloth also can he brought down.

1f thus type of integrated approach
1s adopted, without raising the bogey
of the compulsions of increasing deficit
financing, and without raising tihe
bogey of developing an inflakionary
pressure of the economy, it will be
possible for the country’s economy not
only to survive but fo stabilise itgelf,
and with thus integrated picture sug-
gested by my hon. friend Shri Madbu
Limaye it should be possible for the
couniry fo march forward.

Finally, though that particular
aspect is not contained in thus resolu-
tion, I would like to suggest that there
should be an integrated price policy in
which all these domestic policies will
have to be linked up with &8 sound
export as well as import policy. But
since that aspect is not a part and
parcel of this resolution, I would not
like to dwell on that partjcular aspect.

In conclusion, I would say that if

and sounder focling and
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SHRI SAMAR GUHA (Cental):
Sir, I have a submission to make. I
have my Resolution next to this Reso-
lution of Mr, Madhu Limaye This is
the third day, when this Resclution of
Mr, Madhu Limaye Is being discussed.
Thig is continung for the third day. It
will continue on the fourth day also.
My Resolution is algo very important.
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not come up. I occasion. It will take four or five
lof the bhon. days and I may not get a chance.
and let the

Resolution reply on the SHRI K. RAGHU RAMAIAH: Sir,

on the same day, I have just talked to them.

Mr, SBmar Guha’s Resolution will be
9zt & wmy taken up at about 40 Clock, on the

’lﬁ:t @ 10th May.
oW wwm A @y
od ¥ el W wmra [Mr. Bexaxer in the Chair]
LAl s SHRI Y. 6. MAHAJAN (Buldana):

wafay g & gare far § fr s 3:;. Speaker, this Resolution regard-
s agricultural prices, brought for-
v et T B o e

tant because agriculture is the basic

werT  frar wid—ag wgT wear  industry. ©63.6 per cent of the work-

Ing force earns its livelihooda from
land ang there are 788 mfillion
cultivators the average size of whose

BHRI K. RAGHU RAMAIAK: When lond holding is only 20 hectares
1 moved for extension of time, there 2ccOrding to the 17th round of the
was no intention at all of doing National Sample Survey.

I told him that The objective of this Resolution is

en up at the next sit- that agricultural prices should be

for, stablished. Thig is a very laudable

t is, on the 10th May. objective. It implies that Government
should announce prices in advance of

the sowing season, that these prices

T  should be incentive prices and that

\ they should be stabilised within cer-
tain mnimum and maximum levels.

This is also the objective of Govern-

RAMAIAH: We ment's policy and the Government has
two hours exten- Dbeen trying to pursue it, though it may
be taken not have succeeded in achieving it
I will not take thig occasion to consider

oth Ma no
of sny kind, as far as I am  or examine critically the acts of

omission and commission by the Go-
vernment in the last four or five years.

(Interruptions) I will confine myssit to an examine-

tion of the thearetical implications of

SAMAR GUHA: Just now, this Resalution.

Prrliamentary The object of this Resclution is

sautile my Resclution and he This is important because agriculture
1o 1 1

said that be has no inten-  stabilisation of agricultural prices.
have

suffers from instability, which ex-

two hours pmmlwhwﬁeﬂuct:lﬂxh

been allo¥ted to my Reso- the price level. These fluc tions
if the hom. are seasonal in character. They are

the next occaslon  sometimes due to fortuitous circum-
on the puccesding  stances. We find that prices wvary
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from one region to snother and some-
times within the same region. These
wide fuctuations in the pricey of
agricultural produce create an stmos-
phere of uncertainty and risk. This
has its effect on the allocation of re-
sotirces, particularly in so far as in-
vestment in agriculture is comcerned.
Therefore, it is of the utmost impor-
tance that the prices of agricultural
commodities should be stabllised at a
reasonable level

The fixation of prices has to be at
such a level that (1) they act as an
incentive to the producer (2) they en-
courage the farmers to invest roore
in land and (3) to adopt new methods
or innovations in agricultural opera-
Liona

Though the object of the Resolution
is Jaudable, I regret I cannot accept it
because different parts of the proposal
have not been worked out properly
Nor are they quite consistent with one
another. The acceptance of the pro-
posals, particularly (e) and (f) would
result in losses of such a magnitude as
to upset the finances of the State.

» To start with, a margin of 50 per
cent of the cost provided for trans-
port charges, taxes and profits is rather
on the high side. One could perhaps
mnderstand it as the limit in excep-
tional cases, but the proposal does
not say so. The Resolution says the
suppert price will take into account
the cost of production and provide &
feagonable margin for the farmers.
Shri Madhu Limaye's approach to
price stabilisation is the ‘“cost plus
basis", which has found favour with
‘many economisfs, policy makers and
producers. In India as early as 1945-
46 the Prices BSub-Commiitee had
advocated that the falr price for agri-
Aaltural produce ghould cover the cost
of production and provide a margin to
cover the cost of Lving of the culti-
vator. Here we find we come up
JAgaingt & number of difficulties. First-
Iy when you talk of cost of production,
whose cost of preduction do you mean?

APRIL 28, 1994 Prod. of Agrl. (Bew)

m

Do you mean the osst of produstiom
of the small farmer, the marginal
farmer, the middle farmer or
farmer whom you describe as
large furmer? Then, do ryou take
into account the marginal cost of pro-
duction or the average cost of produc-
tion? In computing the cost of pro-
duction how do you evaluale the far-
mer’s lgbour?

Then, it has been puggested that we
should consider the bulk line cost, that
is, the cost of the representative far-
mer. That is very difficult to define.
We find therefore, that the “cost of
production” is a concept which is diffi.
cult to accept as the basig for price
formulation beeause it varies from
farm to farm, it varles infinitely.

Secondly, no comprehensive data of
cost of production are available. What
the Agricultural Prices Commission
does is to collect the cost of production
on certain experimental farms, All
these costs are one of the ilams
which the Agricultural Prices Com-~
mission takes into account, Further,
the cost of production approach com-
pletely ignores the demand factor. In
the context of the supply gap that
exists in our country, the considera-
tion of the volume of total demand
should have importance in the an-
nouncement of prices before the sow-
ing season.

Then, iy hon. friend, Shri Limaye,
suggests that there should be patity
between the priceg of industrial goods
and agricultural products. The parity
price as a technique of price stabilisa-



now. In 1966-67 alone, the losses
were to the tune of Rs. 56 crores. It is
admitted that even now the water

i

]

the last gix monthe, We have to
import a large proportion ¢f our ferti-
liser requirements from foreign coun-
tries. Last year we used 28 lakh
tonnes of fertilisers. During the next
year our demand wiil be about 50 lakh
tonnes whereas the supply would be
not more than 28 lakh tonnes. By
reducing the prices of fertilisers, how
are you going to make the distribution
possible? It will be impossible.
Though 1 appreciate Mr. Limaye’s
sympathy for the farmers, he has not
made coucrete suggestions which can
be accepled. His suggestions () and
(1), if accepted, will upset the finances
and make the financial position of the
State unstable. Therefore, on purely
theoretical grounds, after examining
the implications of the Resclution, 1
find that it iz unacceptable,

st q¥o qWo waelt (¥ge) ¢
T A, W qET B A O
= ag, R w1 7 Foodge (W
Baryr & wrar Tl ¥ @ F )
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. wenw wfyew : mw Sto WY fug
ANy ow  WeT wxl WIRE yo
argd &

A%48 hrs,

STATEMENT RE SUSPENSION OF

BOOKING OF INLAND REGISTERED

PARCELS AND PACKETS AT ALL
POST OFFICES

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. BHER SINGH): Con-
sequent upon the cancellation of
several trams from 27th April 1974 on
various routes, it has become neces-
sary to temporarily suspend the book-
ing of inland registered parcels and
packets, (Including V, P, and Tnsured)
In all Posgt Offices in the Country with
immediate effect. This step has to be
taken to avold accumulation of these
articles, resulting in delay in deliver-
ing and inconvenience to the public

SHRI SAMAR GUHA (Contal):
What has it got to do with the Railway
strike?. .. (Interruptiona) The Gov-
ernment should be punished. They
have virtually declared a lock-out. 88
traing have been cancelled .
(Interruptions)

SHRI INDRAJIT GUPTA (Alipore):
It they wanted to do this kind of
thing, we cannot stop it. But they
cannot come forwerd and say, ‘In
order to prevent the public from
suffering any inconvenience, we are
suspending all these things' .
(Interruptions) 1 you want to do, do
anything you like....(Interruptions)
You are trying to instigate the public
against the Rallwaymen.

MR. SPTAKER: Now Nr. Shivnath
Singh.. ., (Interruptions),

BHRI INDRAJIT \GUPTA: They
want the negotiations to go on in an
stmosphere of tension. They want to
creaty tenslon so that the negotiations
may not succeed.....(Interruptibhe)

SHRE 8 M. BANERJEE (Kanpur):
I rise on a point of order, Suir, -
(Interruptions)

Ra TN -

ot wyg forwel (wiwT) 2 iy sy
wTower § 1w e fisgw gyt
i w1 g § 1 g v gy % orft
1 % qw W Folt #Y faamgr ar
W g, aahe W ST ST
sarg frar o g & ow Wie
g wwty ot aw we v @
o7 ggdr e g1t Ay 3 wgrd o
@ & A7 3 dgT wQ, wdq S0
TR FA, g Aoy wYHYT +7A)
WY AT Q9T AL w1 A1gd
g agaa Wy T g g1 T
Nt stad & R ey i
Y |

MR. SPEAKER: This is not a point
of order,

SHRI S. M. BANERJEE: Sir, you
bhave given your ruling in connechon
with statements made at quarter {o six
or ten minutes to six, ete. You, in
your wisdom, pointed out to Members
that if there is any controversial state-
ment {o be made, we should be inform-
ed about it and intimation should be
given or it should be given in the List
of Business,

MR. SPEAKER: 1 saw 1t that 1} had
already been indicated here that he
wants to make a statement.

SHRI 8. M, BANERJEE: Kindly
hear me, I have not finished, Sir. 1
will make this submission.

MR. SPEAKER: Now, as far as
right of the Minister to make a
ment {8 concerned, he can make 1
any time.

SHRI 5. M. BANERJEE: Just &
mioute, Sir. Your own direction f»
there. Yesterday Mr, L. N. MNishra
said about cancellation of trains.
is open to the hon Minister to
him and lssue a statement then
there. This Iy a calculated step
sabotage the negotintions to be
tomnorrow, 1 blame this Governm

g
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